323 Statement re : Revision
of Postal and Telecom-
munication Tariffs

MR. SPEAKER: Yes, 1 koow.
“The Central Government may from
time to time fix the rates for the tele-com-
munication services by a notification in the
Telegraph Rules, 1959.”

(Interruptions)
MR. SPEAKER : I am helpless.
(Interruptions)

MR. SPEAKER : I have given my ruling
on this subject so many times.

SHRI SAIFUDDIN CHOWDHARY :
We fear that many more will come.

MR. SPEAKER : The Minister.

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI SONTOSH MOHAN DEV): Mr.
Speaker, Sir...

SOME HON. MEMBERS : No, no.

PROF. MADHU DANDAVATE : We
are walking out,.,

(Interruptions)
12,26 hrs,

( Prof. Madhu Dandavate and some other
hon, Members then left the House.)

12,27 hrs,

STATEMENT RE : REVISION OF
POSTAL AND TELECOMMUNI-
CATION TARIFFS

(English]

THE MINISTER OF STATE IN
MINISTRY OF COMMUNICATIONS
(SHRI SONTOSH MOHAN DEV): Mr.
Speaker Sir. The House is aware that the

- Posts and Telecommunications Services are
one of the biggest public utility underta-
kings of the ' country. These services are

" utilised by all sections of the community and
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our effort has been to maintain the services
in the best of satisfaction of the people and
expand them in towns and cities as we
as in rural and remote areas,

The House is aware that there are large
demands for expansion and upgradation of
telephone services in the country. At present,
against about 32 lakh main telephone connec-
tions, there is a waiting list of over 10 lakbs.
Some of the applicants’ have been waiting
for years together. There arealso demands
for extending the telecommunication
services in rural areas and also to improve
the reliability and quality of service.

To do all  this, the Department nee
additional financial resources. These finances
are to be generated internally and partly
by public borrowings. To be able to
generate internal resources and to service
the borrowings, the Department must
maintain an adequate rate of return.

The operation and maintenance cost
of the telecommunication services has
gone up very high due to increase in staff
salaries and escalation in prices of mainten-
ance stores and spares. While the index
of wholesale prices (1960-61=100) has gone
up to 700 in Nov., 1986, the average price
(tariff) index for telephope services during
the same period has increased to only about
360, clearly indicating that the Department
has absorbed most of the inflationary
impact in its input prices without passing
on the burden to the subscribers.

12.28 s,
[SHRI SHARAD DIGHE in the Chair]

Similarly with the successive sapctions
of DA apd additional DA, 'the manpower
cost  per person has also  contipuously
risen and stands at nearly 12 times the cost
per person in 1960. Recently the recom-
mendations of 4th Pay Copn-
mission have also cost the . Department
about Rs. 100 Crores a year. -

Apart from increase in the operation
and maintenance cost of the services, the
capital cost of -providing a new telephone
connection has algo increased substantially




328 Statement re : Revision
of Postal and Telecom-
munication Tariff's

~due to escalation in prices as well as
introduction of electronic and other
exchanges with modern technologies in the
network. The revenue per telephone
connection iS not commesurate with the
capital invested. In fact, most of the new
projects are running at a loss. Further, as
a measure of social responsibility and
balanced development of rural and remote
areas, the Department is providing telecom-
munication services in these areas on a high
subsidy, at a loss.

The Department of Telecommunications
prepared an ambitious plan to invest Rs.
11,300 crores during the Seventh Plan against
which the Plapning Commission has allotted
Rs. 4,010 crores only.

In the light of the above factors, the
Government has very reluctantly decided to
increase some of the Telecom. and Postal
tariffs. In doing so, however, we have
taken care that the burden of increased
tariffs does not fall too much on the lower
income groups. In the light of this it bas
been decided :—

(1) Not to increase the local call
charges from public telephones ;

(2) Not to increase the call fees from
the long distance public telephones
in rural areas ;

(3) Not to increase the tariffs for
telegrams ;
(4) Not to increase the rentals for

telephone connections.

(5 Not to increase the charges for
installation of new connection and
for the shifting of a telephone in
a telephone exchange system of
less than 500 lines.

(6) Not to increase tariffs in respect
of rural subscribers who are served
by flat rate exchanges where only
a flat rate of rental is charged,

At the same time we are increasing free
call limit by another 75 calls in a bi-monthly
period from 200 calls to 275 calls. This
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will provide relief to the low calling rate
subscribers whose telephone bill will, in
effect, come down. The value of free calls
will come to Rs. 990 per year at the new
tariffs against the rent of Rs. 750 to Rs. 1200
per annpum for different sizes of telephone
systems.

The main increase in tariffs relates to the
local and trunk call charges. The chargeable
calls out of the first 2000 local calls made
in a bi-monthly period will be charged at 60
paise per call instead of existing 40 paise.
Calls made in excess of 2000 calls will be
charged at 80 paise instead of 50 paise at
present.

The increase in the local call charges
will largely affect only the heavy calling
rate subscribers. The trupk call charges
are beiog increased suitably according to
distance. *

PBX and PABX are used basically by
large establishments, The cost of providing
and maintaining such facilities has been
rising. It has, therefore, become necessary
to increase the rentals for PBX and
PABX.

Similarly, the cost of providing and
maintaining the telex, teleprinter and
telephone circuits has also been rising.
The rentals for such facilities are suitably
increased to cover the higher cost. These
again are being used by large establish-
ments.

The installation and shifting charges of
telephone and telex are being increased to
cover the actual cost. However, suitable
rebate is provided to a subscriber wherever
he arrapges his own equipment apd
interpal wiripg.

The proposed increase is expected to
vield an additional revenue of about Rs.
375 crores in @ full year. 1 may mention
that even with these increases the index for
telephone tariffs with 1960 as 100, will
still be only 490, which is only 70 per cent
of the corresponding general wholesale
price index,

It is proposed to implement the revised
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taciffs with effectfpom December 1,1986.

The Indian Felegraph Raules, 1961 will
be suitably amended to bring inte force the
above changes uader the authority vested
in the . Central Governmeat uader Section
7 of the Indian Telegraphs Act, 1885.
The relevant notification in the official
gazette will be placed in the House in due
soursc. Ampaexure giviag the existing and
proposed new tasiffs is attached.

1will pow speak to you about the
Postal Services ia our Country. As you
are all aware Postal Services play anm
imporant role in the life of the community.
Our Postal network is the largest in the
world. The Postal operations
psovide an essential service 0 the commen
man. We have as many as about 145
lakh. Post' offices spread all over the countsy
of which as many as 1.3 lakhs are ia rural
areas.

The Department of Posts is incurring
recurring losses in runpipg its various
services. The deficit, which stoed at Rs. 136
crozes in 1984-85, rose to Rs. 163 crores in
1985-86. With the further increase in the
cost of operations due to the implementation
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of the -4th Pay Commission recommendations
and all rouad increases in other operatienal
ceets such as air freight, rail freight, etc.,
the deficit is expected to be of the order
of Rs. 400 crores during 1986-87. The last
revision in tarif was made ia June 1982.
Since the deficit will be beyond our
expectations, we have Bo other alternative
except to increase the tariff of certain items
which are pot largely used by the cemmon
man. We propose to increase
the tariff on book packets containing priated
books and periodicals, registration fees,
comsmission oa meoney orders and Indian
Pestal Orders. However, in order to
protect the interests of rural populetion,
who may be sending money orders for
smaller amounts, we have not increased the
commission for money orders upto Rs. 50/-.
These revisions will come into effect from
Jaguary 1 pext year.

On account of these revisions, the
Department expects to earn an additional
revenue of about Rs. 79 crores in a full
year.

Annexure showing the details of the
tariff revisions is attached.
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